75 Written Answers

Development of Cochin Port-into
Trans-Shipment Port

3092. SHRI VAYALAR RAVI: Will the
Minister of SURFACE TRANSPORT be
pleased to state:

(a) whether Government are aware that the
Cochin Port Trust has made a study for the
development of the Cochin Port into a Trans-
Shipment Port; and

(b) if so, the details thereof?

THE MINISTER OF SURFACE TRANS-
PORT (SHRI T. G. VENKATRAMAN):
(a) to (b) A Feasibility Study on the Cochin-
Vallarpadam  Transhipment Container
Terminal was done in 1989-90. But this study
would need updating in the current
liberalisation scenario. Cochin Port Trust has
been recently advised to prepare feasibility
studies on the upgradation of the existing Rajiv
Gandhi Container Terminal and alse Cochin-
Vallarpandam Transhipment Terminal.
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Rural Telecom Network

3094. SHRI BANGARU LAXMAN: Will
the Minister of COMMUNICATIONS be
pleased to state:

(a) the defination of a rural areas for
telephone purposes;

(b) the extent of the rural telecom network
in India, State-wise;

(c) the equipped exchange capacity and
the number of exchanges in the above network;
and

(d) the number of working connections and
waiting list?

THE MINISTER OF COMMUNICA-
TIONS (SHRI BENI PRASAD VERMA):
(a) A rural area is defined as a Human
settlement which conforms to the following
criteria:—

(i) A minimum population of 5000.

(ii) A population density of at least 400
persens per sq. Km.

(iii) Employment of at least 75% of
male population in agriculture
occupations.

(iv) Any Human settlement not covered

by Notified Areas Committee,

Municipality or Municipal Corpora-

tion also comes under the definition
Rural Areas.

(b) to (d) (i) State-wise details of Rural
Telephone exchanges as on 1.4.96 are as per
Annex. (See. Appendix 175, Annexure No. 76)

(i1) State-wise details of Village Public
Telephone (VPTs) provided upto 31.7.96 are
given in the enclosed statement.



